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 Matters

 under  Rule  377

 [श्री  रामलाल  राही |

 सरकार  का  ध्यान  गन्ने  की  फ़सल  में  लगने  वाले

 रोगों  की  तरफ  दिलाना  चाहता  हूं।  यह  रोग  इस

 प्रकार  बढ़  रहे  हैं  कि  महाराष्ट्र  से  लेकर  उत्तर

 प्रदेश  तक  प्रमुख  गन्ना  उत्पादक  क्षेत्रों  की  हजारों

 हैक्टेयर  गन्ने  की  खड़ी  फसलों  में  ग्रेड  अथवा  हापर

 आदि  नाम  के  कीड़े  गन्ने  की  पत्तियों  को  खाकर

 पुरी  की  पुरी  फसलें  नष्ट  करते  जा  रहे  हैं।  कीट-

 नाशक  दवाइयां  इन  रोगों  को  रोक  पाने  में  असफल

 रही  हैं  ।  परिणामस्वरूप  गन्ने  के  उत्पादन  में  गिरा-

 वट  आना  प्रारम्भ  हो  गई  है।  वर्ष  1982-83  में

 देश  में  जहां  गन्ना  लगभग  189  मिलियन  टन  हुआ

 था,  वहीं  सन्‌  1983-84  में  25%  के  लगभग

 कम  हो  गया  है  ।  गन्ना  शोध  संस्थान  गन्ने  की  तरह-

 तरह  की  किस्में  तो.  बना  रहा  है,  बढ़ा  रहा  है,

 परन्तु  गन्ने  में  लगने  वाले  रोगों  की  रोकथाम  करने

 के  उपाय  करने  में  असफल  रहा  है  |

 उत्तर  प्रदेश  के  जनपद  सीतापुर,  लखीमपुर

 खीरी,  हरदोई  आदि  जिलों  में  भी  गन्ने  की  हजारों

 हैक्टेयर  खड़ी  फसलें  नष्ट  हो  रही  हैं।  मैं  स्वयं  जा

 कर  देख  भाया  हुं  ।  जहां  यह  रोग  गन्ने  की  फसलों

 में  लगा  है  वहीं  अन्य  खरीफ  की  फसलें  जैसे  ज्वार,

 बाजरा,  मूंगफली  आदि  की  फसलों  की  पत्तियों  को

 छाता  व  नष्ट  करता  जा  रहा  है  |  यदि  यही  स्थिति

 रही  तो  गन्ना  उत्पादक  क्षेत्र  के किसान  हतोत्साहित

 होकर  गन्ने  की  फसलों  को  बोना  और  कम  कर

 देंगे  ।  परिणाम-स्वरूप  चीनी  के  आयात  की  स्थिति

 भी  उत्पन्न  हो  जाएगी  ।  किसानों  में  व्यापक  रोष

 है।  सरकार  से  मांग  है  कि  अविलम्ब  इस  रोग  के

 निदान  के  उपाय  किये  जायें  ।  युद्धस्तर  पर  प्रभावी

 दवाइयों  का  छिड़काव  कराकर  फसलें  बचाई  जायें

 भर  गन्ना  शोध  संस्थान  गन्ने  में  लगने  वाले  रोगों

 के  रोकने  के  उपाय  पर  प्रभावी  कदम  उठाने  |

 (x)  Need  to  declare  Purnea  district  of

 Bihar  as  famine-stricken

 श्रीमती  माधुरी  सिंह  (पूर्णिया)  :  मान्यवर,

 नियम  377  के  अंतगर्त मैं  मंत्री  जी  का  ध्यान

 अपने  क्षेत्र  पुर्णिया  की  ओर  दिलाना  चाहती  हूं  जो
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 बाढ़  और  वर्षा  के  कारण  तबाह  हो  रहा  है।  शहर

 हो  या  देहात,  लोग  बड़ी  ही  मुश्किल  से  गुजर  रहे

 हैं।  शहर  के  कोई  भी  मुख्य  स्थान  पर  लोग  आसानी

 से  नहीं  पहुंच  सकते  हैं  ।  किसानों  के  लिए  तो  विषम

 समस्यायें  बनी  हुई  हैं  ।  जब  मैं  पिछली  बार  गर्मी  के

 मौसम  में  अपने  क्षेत्र  के  दौरे  पर  गई  थी  तो  बजाए

 गर्मी  से  परेशान  होने  के  वर्षा  से  कठिनाई  का

 सामना  करना  पड़ा  था  और  अभी  की  तो  हालत  ही

 कुछ  और  है।  गर्मी  के  मारे  सारी  फसल  नष्ट  हो

 चुकी  हैं।  किसान  तैयार  फसल  खेतों  से  घर  नहीं  ला

 सके।  अभी  पानी  का  जमाव  इतना  है  कि  लोग

 5  प्रतिशत  से  ज्यादा  धान  नहीं  पा  सकेंगे  ।  भारत

 सरकार  से  मेरा  अनुरोध  है  कि  बिहार  सरकार  से

 कहा  जाय.  कि  जल्द  से.  जल्द  वहां  अकालग्रस्त

 इलाका  घोषित  किया  जाये  जिससे  किसान,  मजदूर

 राहत  की  सांस  ले  सकें  ।  मेरा  एक  निवेदन  और  है

 कि  84-85  का  खजाना  माफ  कर  दिया  जाये  तथा

 रबी  फसल  के  लिए  गरीब  किसानों  के  लिए  ज्यादा

 से  ज्यादा  बीज  अनुदान  के  रूप  में  दिया  जाए  ॥

 (xi)  Need  to  improve  the  working  of

 telephone  exchanges  in  Vidisha

 Parliamentary  Constituency

 SHRI  PRATAP  BHANU  SHARMA

 (Vidisha)  :  Under  Rule  377,  [  make  the

 following  statement  :

 The  telephone  system  in  Vidisha  Parlia-

 mentary  Constituency  15  totally  defunct  and

 defective.  Subscribers  are  experiencing  day
 to  day  difficulties  in  Jocal  and  trunk  calls.

 Most of  the  exchanges  are  either  defective
 or  out  of  order  due  to  poor  maintenance
 and  faulty  equipments.  I  would  like  to  draw

 the  attention  of  the  Communications

 Minister  to  the  following  points  :

 ।  Vidisha  auto  exchange  is  not  working
 satisfactorily  due  to  various  technical

 faults  and  ineffective  maintenance.

 2.  Vidisha  Trunk  Exchange  is  connected

 with  Indore-TAX  by  means  of  Opera-
 tor  Trunk  Dialling  Circuit  (OTD).  But

 most  of  the  time  the  TAX  system
 remains  out  of  order  resulting  in  poor
 trunk  services  to  the  subscribers  of

 Vidisha  District.
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 3.  There  should  be  direct  telephone  line

 between  Vidisha  and  Sironj.

 4,  The  Telephone  exchanges  of  Budni

 and  Nasrullalganj  should  be  directly
 connected  with  the  district  head-

 quarter  Sihore  instead  of

 Hoshangabad.  हि

 5.  The  microwave  STD  link  project
 between  Vidisha  and  Bhopal  should

 be  completed  immediately.  There

 should  also  be  microwave  link

 between  Vidisha-Raisen  and  Raisen-

 Bhopal.

 Heavy  damage  to  crop,  life  and

 property  in  some  districts  of  Bihar

 because  of  heavy  rains

 (xii)

 SHRI  D.P.  YADAV  (Monghyr)  :  Sir,

 the  principal  rainy  season  for  the  Ganga

 basin  is  from  late  June  to  September.  The

 average  normal  rainfall  in  the  confluence  of

 Sone,  Damodar,  Ajai  and  Kiul  basins  in

 May,  June  and  July  is  about  428  mm.  But

 in  1984,  the  total  rainfall  in  this  basin  has

 exceeded  962  a...  in  the  corresponding

 period.  This  has  caused  a  heavy  damage  to

 crop,  life  and  property  in  the  districts  of

 Mongebyr,  Bhagalpur,  Santhalpargana,
 Saharsa  and  its  adjoining  districts  in  the

 State  of  Bihar.  All  the  cliannels  in  the  lower

 reaches  have  spilled  heavily  over  their  banks,

 the  road  systems  have  been  heavily  dainaged
 and  large  number  of  mud  houses  have

 collapsed.  The  irrigation  projects  and  its

 main  canal  system  have’  been  heavily

 damaged.  Plantation  in  Kharif  crop  has

 been  delayed,  the  seedlings  have  had  to  be

 prepared  twice  and  thrice  and  there  has  been

 heavy  erosion  of  the  prepared  paddy  beds.

 The  fertiliser  consumption  has  also  increased.

 In  view  of  the  uhlimited  loss  to  farmers  and

 public  of  the  area,  I  urge  upon  the  Minister

 of  Agriculture  and  Irrigation  to  kindly  take

 action  ।  this  regard.

 ({nterruptions)*

 (xiii)  Need  to  set  up  a  nuclear  power

 plant  in  Bibar

 10.  DEPUTY-SPEAKER :  Nothing
 other  than  matter  under  rule  377  goes  on
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 record.  Shastriji,  your  matter  under  rule  377
 will  only  go  on  record.

 SHRI  RAMAVATAR  SHASTRI

 (Patna)  :  Sir,  under  the  auspices  of  Science

 for  Society,  Bihar,  a  Seminar  on  Energy
 Crisis  in  the  State  was  he'd  at  Patna  on

 March  10-1],  1984.  In  the  Seminar,  after

 due  consideration,  a  unanimous  resolution
 was  passed  demanding  setting  up  of  an

 atomic  power  station  in  Bihar.

 In  Bihar,  the  per  capita  power  consump-
 tion  stood  at  42  KWH  in  1960  against  the

 national  average  of  38  KWH.  However,  in

 1981-82,  the  per  capita  consumption  in

 Bifiar  stood  at  85  KWH  against  the  all-India

 average  of  143  KWH.  During  ।  Appril-

 December,  1983,  power  shortage  in  the

 country.  as  a  whole  rose  18  per  cent

 whereas  in  Bihar  it  soared  to  39.6  per  cent.

 The  annual  rate  of  increase  in  power  genera-
 tion  between  1950-83  works  out  to  9.8  per
 cent  in  the  country  as  a  whole  whereas

 during  the  same  period,  the  annual  rate  of

 increase  in  power  generation  in  Bihar

 Electricity  Board  was  only  2.5  per  cent.  Ip

 this  connection,  it  may  be  noted  that  ०

 reported  in  the  Press,  the  then  Union  Plan-

 ning  Minister  S.B.  Chavan,  noting  that

 slippage  in  power  sector  was  heavy  in  Bihar,
 stressed  the  need  for  remedial  measures.
 Under  these  circumstances,  Bihar  needs
 Nuclear  Power  Plant  without  any  ifurther

 delay.  Bibar  has  not  only  large  uranium

 deposits  but  also  other’  minerals  like

 thorium,  beryllium  etc.,  required  for  atomic

 power  project.

 Recently,  it  has  hcen  argued  by  some

 people  that  the  economies  of  scale  of  iustal-

 ling  power  reactor  will  be  better  if  they  are
 situated  away  from  coal  field  thermal!  power
 stations  which  are  mainly  in  Eastern  regions
 to  deprive  the  region  of  this  nuclear  boon  in
 future  also.

 ह

 In  view  of  this,  ।  will  makea  fervent

 appeal  to  the  Prime  Minister  for  setting  up
 a  Nuclear  Power  Plant  in  Bihar  to  do  away
 with  its  backwardness  in  spite  of  all  means

 available.
 a ।  ।

 **Not  recorded.  -


